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ALL INDIA INSTITUTE OF MEDICAL SCIENCES, NEW DELHI

NOTIFICATION

New Delhi, the 2nd June, 2003

No. F. l4-3I'69-Estt IL—In exercise ofthe powers conferred by Sub-section (l) of Semion 29 of the All India

Institute of Medical Sciences Act, R956 (25 of 1956), the All India Institute of Medical Sciences, New Delhi, with the

previous approval of the Central Government, hereby makes the following regulations further to amend the All India

Institute of Medical Sciences Regulations, 1999, namely:—

1 (1) These regulations may be called the All India Institute ofMedical Sciences (Amendment) Regulations,

2003.

1534 61/2003

”

(1)
i
a

J
1

_

71

l



2

»

THE GAZETTEOF INDIA : EXTRAORDWARY [PART III—Sac. 4]

(2) These shall come into fame on the date ofthcirpublicatim in the Oflicial Guam:

2. IntlmAuIndiaInsdnlteofMedicalSciemkchflafions,1999,inrcgu|afion4,formb—rcgulafion(6),me
following sub-regulation shall be subsfiuned, namely :—

“(6) Anemordinnrymeefingofflxelnsfiummaybccafledonawfiflcnmucstofmtmthan9mcmbexs
of theInstitutewithin7daysofthereoeiptofflxereqlfisifionandflxerequestmadebymembersfora
requisitioned meetingshall indicatethepmposcofme mnefing.”
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DRRKDAVE,Dimctor
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Foot Note :—— The principal regulationswerepublishedvideNo. F. 14-3/69/99-Est1ldated25—2-l999.
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